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BEFORE THE HON'BLE NATIONAL GREEN 

TRIBUNAL, CENTRAL ZONAL BENCH, BHOPAL 

IN THE MATTER OF 

ORIGINAL APPLICATION NO. 256/2024 (CZ) 

HAIDER ALI .... APPLICANT 

VERSUS 

RAJASTHAN STATE POLLUTION 

BOARD AND ORS. . ... RESPONDENTS 

ACTION TAKEN REPORT ON BEHLAF OF 

RESPONDENT NO. 1 (RAJAS THAN STATE 

POLLUTION CONTROL BOARD) IN COMPLIANCE OF 

THE HON'BLE TRIBUNAL ORDER DATED 07.11.2025 

1. It is submitted that the Applicant has filed the instant

Original Application before this Hon'ble Tribunal

alleging that the factories situated in RIICO Industrial

Area Alwar, Bhiwadi and Kotputli - Behror are

discharging untreated liquid and solid waste in the

area. It is further alleged that due to discharge of such

untreated waste by the industries, the local

inhabitants of the area are getting affected through

several water borne diseases. The complainant has

based his allegation on the basis of newspaper article

published in Dainik Bhaskar dated 23.09.2023,

newspaper article published in Dainik Bhaskar

20.10.2024 and newspaper article published in

Patrika dated 16.11.2024 and 17.11.2024.

r 

1134



2135



3136



4137



5138



13.12.2025

6139



7140



8141



9142



10143



11144



12145



13146



14147



15148



16149



17150



18151



19152


